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Letter No G53S ZI J File No. XXIV-63-2016/ A.D.(Apptt.)

Dated, Patnathe 2151: July, 2026
To,

The Director,

Bihar Judicial Academy, Gaighat,
Patna.

Sub : Regarding involvement of Bihar Judicial Academy in sensitization of
Principal Judge, family Court on regular basis (40 Hrs training
programme).

Reference :

Sir

With reference to the subject noted above, I am directed to say that the

'Hon’ble Committee for Sensitization of Family Court Matters’, after considering

the agenda relating to the involvement of Bihar Judicial Academy in sensitization of

Principal Judge, Family Court on regular basis (40 Hrs training programme), after due

deliberation, have been pleased to direct you to submit a fresh proposal after making the

necessary changes for the 40 hours training programme, for imparting the aforesaid

training to all the Principal Judges of family Courts.

Further, the Hon'ble Committee have been pleased to observe that the aforesaid

training be conducted on weekends for a duration of 10 hrs, subject to the availability of slots

at the Bihar Judicial Academy, Patna. The said training be concluded within a span of four

months.

This is for your information and expeditious compliance of the the direction.

Yours faithfUlly

Registrar General

Office: 0612-7158601, 2504111, FAX: 0612-2504088, Email id: rg.pathc@indiancourts.nic.in

All Communications Should be Addressed to the Registrar by Designation and not by Name


